IN THE HIGH COURT OF ORISSA,CUTTACK

CC Applications Notified for compliance of court

fees/removal of defects.

Date of

Applicatio
n

Date

Case No.

24.12.2024

|

Court Fee

Applicant |Specificatio |y

n

INOT READY CASES

R C 2024-

*
1 82867/2024 |28.09.2024 |WP(C)/24316/2023 MALLICK 12.00,3*12 19-24
2024~
2 94478/2024 |14.11.2024 |WP(C)/11687/2016 |P NAYAK 14.00,3*14 19-24
2024~
3 98352/2024 |28.11.2024 |RVWPET/450/2023 |M NAIK 4.00,3*4 19-24
4 201961/202 07.12.2024 |WP(C)/3885/2024 |D.P. DAS 4.00,3*4 ig%é;
5 202771/202 10.12.2024 |WP(C)/13818/2022 |A SUNDARAY (3.00,3*3 ig%g;
103049/202 B R . 2024~
6 4 11.12.2024 |CMP/1371/2017 SENAPATT 8.00,3*8 12_24
7 203686/202 13.12.2024 |RVWPET/281/2022 |A DAS 11.00,3*11 ig%g;
8 203713/202 13.12.2024 |WA/1054/2022 S PARIDA 22.00,3*22 ig%g;
9 11104761/202 17.12.2024 |WP(C)/15860/2024 |P BEHERA 4.00,3*4 ig%g;
10 11105167/202 18.12.2024 |WP(C)/15275/2019 |[K.BISWAL 76.00,3*76 ig%g;
11 205299/202 18.12.2024 |WP(C)/941/2024 D.K.PANDA |45.00,3*45 ig%é;
12 105342/202 18.12.2024 |WP(C)/1962/2022 D.K.MOHANT 12.00,3*12 2024~
4 Y 12-24
13 205406/202 18.12.2024 |WP(C)/25619/2014 |[B.N.SWAIN |[3.00,3*3 ig%g;
14 205410/202 18.12.2024 |WP(C)/21807/2017 |A.K.NAYAK [6.00,3*6 ig%3;
15 [1105430/202 18.12.2024 |WP(C)/12960/2012 M.D.BISWAL |11.00,3*11 ig%g;
16 1054337202 18.12.2024 |WP(C)/1924/2022 D.K.MOHANT 12.00,3*12 2024~
4 Y 12-24
17 205434/202 18.12.2024 |WP(C)/1932/2022 S'K'MOHANT 12.00,3*12 ig%g;




18 099907202 g 12 2024 wp(c) /196772022 [0 FMOMRNT lyp 00,3012 20227
19 i05508/202 19.12.2024 |WP(C)/25746/2020 [P C DASH  [2.00,3*%2 105
20 ;099137202 115 15 2024 we(C)/22936/2016 |D P DasH BocouENT T o
DMS
21 [}0%611/202 119 15 2024 WP (C)/1525/2024 |B MALLICK |44.00,3%44  |20o2-
22 205613/202 19.12.2024 WP (C)/1532/2024 |B MALLICK |44.00,3%44 2
23 ;00157202 11915 2024 [WR(C)/1528/2024 |B MALLICK |44.00,3%a4 291
24 1000217202 150 15 2024 e (c) /36285/2021 bonanpy | [12-00,3%12 e
55 11106036/202 20.12.2024 |CRLMC/1653/2023 |H SUNDARA |3.00,3*3 ig?i;
26 206133/202 20.12.2024 |WP(C)/14969/2024 |A DAS 3.00,373 igég;
27 206136/202 20.12.2024 [WP(C)/6100/2023 |T SWAIN  |109.00,3*109 igfg;
28 206138/202 20.12.2024 |RSA/470/2016 P K SWAIN |5.00,3*5 ig?i;
29 206140/202 20.12.2024 |CRLMP/951/2023 |D MALLICK |51.00,3*51 igfg;
30 206141/202 20.12.2024 |RSA/117/2016 L K NAYAK |2.00,3%2 igfg;
31 206150/202 20.12.2024 [WP(C)/1316/2024 |D K PANDA |45.00,3*45 igfé;
32 206154/202 20.12.2024 |WP(C)/1311/2024 |D K PANDA |47.00,3%47 ig%g;
33 206158/202 20.12.2024 |WP(C)/1518/2024 |D K PANDA |46.00,3%46 igég;
34 206159/202 20.12.2024 [WP(C)/1356/2024 |D K PANDA |46.00,3%46 2
35 |J0616%/202 1h0.12.2024  fWe(C)/1724/2024 |D K PANDA 45.00,3%45 |29’
36 206208/202 20.12.2024 [WP(C)/12837/2024 R K BASIK |4.00,3%4 fgfﬁ;
37 062127292 190 12 2024 W (C) /22255/2015 H K BAR  [3.00,3*3 e
38 206215/202 20.12.2024 |CRLMC/944/2013  |K SAHOO 4.00,3%4 ig%é;
docgment .
39 206658/202 23.12.2024 |CRLMC/2403/2004 |A SAHOO ZEZTligiitln fgfﬁ;

fee to be
paid




document
available in
40 106717/202 23.12.2024 |[WP(C)/12193/2014 D K NAIK dms, court 2024~
4 12-24
fee to be
paid
41 206719/202 23.12.2024 CRLREV/64/2024 H K BHOL 3.00,3*3 igfg;
106733/202 3.00,3*3 2024-
42 4 23.12.2024 CRLMC/4333/2024 M K PANI download copy |12-24
24.00,3*24
43 206738/202 23.12.2024 |WP(C)/28151/2013 |[M ROUT document in ig%34
dms
document
available in
44 107528/202 24.12.2024 0JC/18148/1998 M BEHERA dms, court 2024~
4 12-24
fee to be
paid
document
available in
a5 |L07529/202 1)) 15 5024 |0Jc/1868/1993 P K MISHRA |dms, court 2024~
4 12-24
fee to be
paid
document
available in
ag |F07558/202 1)) 15 2024 |cRIMC/1039/2008 |n P RATH dms, court 2024~
4 12-24
fee to be
paid
document
available in
107611/202 B D 2024-
47 4 24.12.2024 FA/19/1952 MOHANTY dms, court 1924
fee to be
paid
document
available in
48 107614/202 24.12.2024 |[WP(C)/5294/2018 |G C BARIK |dms, court 2024~
4 12-24
fee to be
paid
document
available in
49 107627/202 24.12.2024 |[WP(C)/18577/2019 |B K MISHRA |dms, court 2024~
4 12-24
fee to be
paid
50 207905/202 24.12.2024 |WP(C)/27443/2022 |S K SAHU 8.00,3*8 ig%g;
READY CASES
* —
51 101461/202 06.12.2024 |WP(C)/20402/2022 R K DEHURY 19.00,3*19 2024
4 sent to xerox |[12-24
32.00 ,
52 205515/202 19.12.2024 CRLREV/613/2024 |S NAYAK 32*3.00 i2%34
DOWNLOAD COPY
153 |106076/202 [20.12.2024 |WP(C)/31074/2023 |B BEHERA  |6.00,3%6 SENT [2024-




| | TO XEROX 12-24
54 41106096/202 20.12.2024 |0JC/16616/2001 |G K BEHERA |ldfa dms igf;
106171/202 5.00,3*5 2024-
55 4 20.12.2024 |WP(C)/31303/2024 |S DAS PAPELESS 1924
106620/202 PN 3.00,3*3 2024-
56 |, 23.12.2024 [WP(C)/26167/2024 |0 oo oapnts oo ey
57 106746/202 23.12.2024 ABLAPL/14342/201 A K DAS 3.00,3*3 dms 2024-
4 9 12-24
106806/202 4.00,3*4 DOWN |2024-
58 | 23.12.2024 |WP(C)/28949/2024 |S DASH LOAD ey
107183/202 19.00,3*19 2024-
59 4 23.12.2024 |WP(C)/30157/2020 B S SWAIN SENT TO XEROX |12-24
107449/202 N K 5.00,3*%5 2024-
60 |, 24.12.2024 |BLAPL/878/2024 | oo ooows  |DAPERLESS Y
107489/202 10.00,3*10 2024-
61 |, 24.12.2024 |CRLREV/806/2005 |C JENA SENT 70 XEROX |12-24
107560/202 8.00,8*3 DOWN |2024-
62 |, 24.12.2024 |BLAPL/11013/2024 A K SWAIN | .~ ey
63.00,3*63
107566/202 P K SR 2024-
63 |, 24.12.2024 |0JC/11501/1998 | oo document in (7,70
dms
107659/202 ABLAPL/14651/202 4.00,3%4 DOWN [2024-
64 |, 24.12.2024 |, M K PANI [ -0 Y
107871/202 4.00,3%4 2024-
65 |, 24.12.2024 [WP(C)/30118/2024 |U CHHOTRAY |,: i o Y

NIC




